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SHRI JESUDASU SEELAM: Mr. Chairman, Sir, the role of NGOs is very vital
in the de-addiction programme. Improper administration of this programme is leading
to spread of HIV/AIDS in this country. Fifty per cent of the new infections have been
reduced, but still the drug route is very much important. Is there any evaluation as
to how much and to what extent this programme or the effort of the Government is

effective in controlling this menace?
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Air pollution level in Delhi

*248. SHRI SALIM ANSARI: Will the Minister of ENVIRONMENT, FORESTS
AND CLIMATE CHANGE be pleased to state:

(a) whether US Embassy’s Pollution Monitor at Chanakyapuri, New Delhi shows
very unhealthy pollution levels in Delhi, if so, the details in this regard; and

(b) the steps that Government proposes to take to check air pollution level in

Delhi, especially during and after Diwali?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FORESTS
AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): (a) and (b) A statement
is laid on the Table of the House.
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Statement

(a) The Government has not received any such report form US Embassy at
Chanakyapuri in New Delhi. However, as per the newspaper reports quoting US
Embassy’s website, it was claimed that the air in Delhi was “Very unhealthy’ on 29th
October, 2014 on the standards of Air Quality Index (AQI) which is followed in USA.
Indian standards for monitoring air quality are comprehensive and different from that
of USA.

(b) In general, the Government has taken various measures to contain air pollution
in Delhi, which inter-alia includes, supply of cleaner fuels as per auto fuel policy, use
of gaseous fuel for public transport, pollution under control (PUC) certificate system
for in-use vehicles, stringent source specific emission standards and their compliance,
use of beneficiated coal in thermal power plants in Delhi, promoting public transport,
expansion of metro train system, implementation of revised emission norms for

gensets, etc.

During Diwali, Government of NCT of Delhi runs anti-cracker campaign through
eco-clubs in schools in Delhi and undertakes public awareness. Ambient air quality
is monitored in Delhi by Delhi Pollution Control Committee (DPCC) and Central
Pollution Control Board (CPCB) during Diwali festival every year.

it wiferm ANy : HEE |yTdfeT S, § emuds HewH W AEA "4 o | O
ST =T o faeet # ufir v SuTael! % @IBR F 918 Hg¥Ul B WR THR 81 Sl
T IR AMR®T § dRE-aRE & SHRAT SO & Ol &, 39 aHe % 9R H @R
A H#30 oft I8 9qed b el & Sutaeht & #le W) S S Bls I &, &1
7 W PIg AfaE e

#t frea RS - W), I8 98 99 © % o9 ANER &1 999 8T T, IR &
dTael & THT H el & IR odgd H gl BIAT § | §95 aR ¥ 3ffeNS! 9gd
AR HH oY Y ¥, I9¢ foy wHfeat a8 73 off, B8 wwfeal o Ruied off ang
g 3R 37 Ruiey &1 AeToR W Y BB LW IoY MY § | § A1 Gaw &l
I8 I ATEal § B ¥8l W @R FE@iied], wreR el e § e S g wed
SEINRIY %, SREAEILS ﬁ, ¥ gamT ared § & cleaning the urban roads and national

highways with water jets and mechanical vacuum cleaner on daily basis; grade

separators, flyover and under passes on all crossings; strengthening public transport
with respect to convenience, reliability and efficiency; setting up of high quality air
pollution industry away from urban centres; implementing the ban on open biomass
and garbage burning and supply of gaseous fuels. 3 9 ol ¥ faoel! T % forg
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SHRI PRAFUL PATEL: Sir, keeping in mind the issue of high pollution in all
cities, including Delhi, and as my friend, Mr. Vijay Goel, also mentioned about the
number of vehicles and the ensuing problems, the Government of India has launched
the National Electric Vehicle Mobility Mission and that Mission is to be rolled out
pan India. The first phase of that National Electric Vehicle Mobility Mission was
to be launched in Delhi, and from Delhi, it was to be rolled out some time in the
coming months itself. I would like to know from the hon. Minister, keeping in mind
the concerns of environment and the importance of this entire Mission, by when, at

least, the first pilot phase, which is to be launched in Delhi, will be operational.
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SHRI PRAFUL PATEL: I will also give you some information.
MR. CHAIRMAN: Q. No. 249.
Damage to environment by plastic waste

*249. SHRI SANJAY RAUT: Will the Minister of ENVIRONMENT, FORESTS
AND CLIMATE CHANGE be pleased to state:

(a) whether Government has assessed the extent of damage caused to environment

by plastic waste in the country, if so, the outcome thereof;

(b) whether Government is seriously considering enforcing a ban on the

manufacture and use of plastic bags in the country; and

(c) if so, by when it would be implemented in the country and if not, the reasons

therefor?



